
FEBRUARY, 2022 

 

SCHEDULE-II 

[See Rule 3(2)] 

 

Form 1 

 

List of cases e-filed during the month  

 

Sr. 

No. 

Court District Case No. Petitioner 

Name Vs. 

Respondent 

Name 

Advocate Advocate 

Mobile 

Number 

Advocate 

E-mail Id 

Date of 

Registration 

Date of e-

filing 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) 

 

1 Sr. Civil Judge (Commercial 

Court),  Khurda at 

Bhubaneswar 

Khurda NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial 

Court), Cuttack 

Cuttack NIL NIL NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial 

Court), Berhampur 

Ganjam NIL NIL NIL NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial 

Court), Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL 

 

Form 2 

List of cases in which e-payment of Court fees was made during the month  

 

Sr. 

No. 

Court District Case 

No. 

Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of e-

payment of 

Court Fees 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4. Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 



 

 

Form 3 

List of cases in which Electronic Service of Process has taken place during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registration 

Date of Electronic Service of 

Process 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial 

Court),  Khurda at 

Bhubaneswar 

 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial 

Court), Cuttack 

 

Cuttack NIL NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial 

Court), Berhampur 

Ganjam NIL NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial 

Court), Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 

Form 4 

List of total no. of cases randomly allocated during the month  

 

Sr. 

No. 

Court District Court Name Court No. Case Type Case Count (No. of cases 

randomly allocated) 

(1) (2) (3) (4) (5) (6) (7) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

 

Khurda NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

 

Cuttack NIL NIL NIL NIL 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

 

Ganjam NIL NIL NIL NIL 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

 

Sambalpur NIL NIL NIL NIL 

 

 

 



Form 5 

List of cases in which Case Management Hearing was held during the month  

 

Sr. 

No. 

Court District Case No. Petitioner Name Vs. 

Respondent Name 

Advocate Date of 

Registratio

n 

Date of Case 

Management 

Hearing 

(1) (2) (3) (4) (5) (6) (7) (8) 

1 Sr. Civil Judge (Commercial Court),  

Khurda at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL 

2 Sr. Civil Judge (Commercial Court), 

Cuttack 

Cuttack CS(III)-93/11 Bank of India Vs. MD, 

M/s. Spearhead Traders 

(P) Ltd. 

L. Dash & 

Associates 

26.08.2021 17.02.2022 

CS(III)-210/12 ICICI Bank Ltd. Vs. 

Manoranjan Samal & 

Ors. 

S.P. Mohanty 02.09.2021 15.02.2022 

CS(III) 327/21 Sri Balaji Fly Ash Bricks 

Vs. Amara Bikash 

Mohapatra 

S.N. Das & 

Associates 

03.05.2021 25.02.2022 

CS(III)311/20 Fast Communication Vs. 

Legal Resolution Centre 

& Ors. 

Brahmananda 

Tripathy 

03.05.2021 08.02.2022 

MS-1000/15 M/s Vidya Bharati Vs. 

Principal DAV Public 

School 

Sri B.C Das 02.09.2021 28.02.2022 

CS(III)-

1001/15 

PACE Vs. Principal DAV 

Public School 

Sri B.C. Das 02.09.2021 14.02.2022 

CS(III)-178/09 Syndicate Bank Vs. M/s 

Geeta Textile & ors. 

Sri B.N. 

Udgada 

04.06.2021 28.02.2022 

3 Sr. Civil Judge (Commercial Court), 

Berhampur 

Ganjam CS 195/2021 Geetanjali Panda Vs. 

Gopinath Panda and 

another 

Nanda Kishore 

Tripathy Vs. 

Nilanchala 

Sahu 

22.04.2021 23.12.2021 

4 Sr. Civil Judge (Commercial Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL 

 

 

 

 

 

 

 

 

 



 

Form 6 

Contested commercial cases disposed during the month  

 

Sr. 

No. 

Court District Case 

No. 

Petitioner 

Name Vs. 

Respondent 

Name 

Advocate Date of 

Registration 

Whether 

Urgent Relief 

was sought 

and Pre-

Institution 

Mediation did 

not take place 

(Yes/No) 

Date of 

Decision 

Days for 

disposal 

Nature 

of 

Disposal 

(Contest

ed/ 

Settled) 

Date of 

execution 

of decree 

No. of 

days for 

execution 

of decree 

from date 

of decision 

Act 

Section 

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11) (12) (13) (14) 

1 Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at Bhubaneswar 

Khurda NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

2 Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack CS 

332/1

3 

M/s. Shree 

Laxmi 

Industrial 

House Vs. 

BRG Iron & 

Stell Co. 

Ltd. 

Amit 

Kumar 

Nath 

03.05.2021 No 15.02.22 11 mts 

10 days 

Conteste

d 

-- -- -- 

CS-

787/1

6 

SBI Vrs. 

M/s. 

Saraswati 

Xerox & 

Ors. 

S.K. 

Mohanty 

03.05.2021 No 28.02.22 9 mts 25 

days 

conteste

d 

-- -- -- 

3 Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam CS32

0/201

7 

Umakanta 

Patra Vs. 

Hansanath 

Flourmill 

P.K. 

Mahapatr

a Vs. S. 

Kanungo 

14.12.2017 No 25.02.20

22 

4 years 2 

months 

Conteste

d  

- - U/O 

VII-R-I 

CPC 

CS 

184/2

019 

Namita Ku. 

Pradhan Vs. 

Sanju 

Behera 

R.K. Polai 

Vs. 

Trinath 

Padhi 

20.07.2019 No 28.02.20

22 

2 years 

& 7 

months 

Conteste

d  

- - U/O 

VII-R-I 

CPC 

CS 

297/2

019 

ICICI Bank 

Vs. Mr. G. 

Srinivas 

Dora 

Satyanara

yan Panda 

Vs. Sushil 

Tripathy 

04.11.2019 No 25.02.20

22 

2 years 

& 3 

months 

Conteste

d  

- - U/O 

VII-R-I 

CPC 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL NIL 

 

 

 



 

Form 7 

Summary of Commercial Cases during the month  

 

Sl. 

No. 

Court District Total number of cases 

pending (on the 1st day 

of the month) 

Total number of cases 

instituted during the 

month  

Total number of cases 

disposed during the 

month 

Total number of cases 

pending at the end of 

the month 

Remarks 

(1) (2) (3) (4) (5) (6) (7) Commercial 

cases having 

pecuniary value 

of rupees more 

than 5 lakhs 

1. Sr. Civil Judge 

(Commercial 

Court),  Khurda 

at 

Bhubaneswar 

Khurda 1096                Instituted- 38 

Received on transfer-52 

                        Total-90 

11 1175 

2. Sr. Civil Judge 

(Commercial 

Court), Cuttack 

Cuttack 511 04 27 488 

3. Sr. Civil Judge 

(Commercial 

Court), 

Berhampur 

Ganjam 323 05 35 293 

4 Sr. Civil Judge 

(Commercial 

Court), 

Sambalpur 

Sambalpur 418 00 01 417 

TOTAL 2348 99 74 2373 

 

 


